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IN THE CENTRAL ADMINISTRATIVE TRIBUNAL; HYDERABAD BENCH; 
AT HYDERABAD 

ORIGINAL APPLICATION NO.259 of 1993 

DATE OF JUDGMENT: 26th March,1993 

I 

Mr. Kota Venkateswara Rao 
	

Applicant 

AND 

SätnGpä iii Sub uicriion, 
Khammam District. 	 Respondents 

APPEARANCE; 

COUNSEL FOR THE APPLTCANTt 	Mr M nrcin,Rn.r Qr,.-. 

COUNSEL FOR THE RESPONDENT: Mr. N.R.Devaraj, Senior CGSC 

Hon 'ble Shri R.Balasubramanjan, Member (Admn.) 

Hon'ble Shri T.Chandrasekhara  Reddy, Member (Judi.,) 

JUDGMENT OF THE DIVISION BENCH DELIVERED BY THE HON'BLE 
SHRI R.BALASUBRAMANIAN, MEMBER (?DMN.) 

This OA is filed questioning the notification dated 

10.2.1993 calling for applications for the post of Extra 

Departmental Messenger. 

con td. 
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2. 	Heard Mr. M.Surender Rao, learned counsel for the 

applicant and Mr. N.R.Devaraj, learned Senior Standing 

Counsel for the Respondents. We find from the letter dated 

30.9.1992 by which the applicant was appointed2 that this 

was only a provisional arrangement. Mence, the applicant 	-- 
ct&y ysscVdIlCe since the respondent isfilling 

the post on regular basis. He can haveobjection only if 
br4t 

14 Is going to be filled bYanother provisional arrangementer 

the it 	 -' 

aganst—the--eqi,-Sr--±-rraznityen-t. As of now, no grievance 

has arisen and the application is highly premature and rejected 

(Dictated in the open Court). 

(R. BALASUBRAMANIAN) 	 (T . CHANDRASEXHARA REeDY) 
Member(Admri.) 	 Member (Judicial) 

D2ted: 26th March, 1993. 

To 

The Sub Divisional Inspector (Postal) 
Sathupalli Sub Division, lthamarn Dist. 

One copy to M. M.Surender Rao, Advocate,17-119 	 <H 
Kamalanagar, Near Dilsulthnagar,Hyd. 

One copy to Mr.N.R.Devraj, Sr.CGSC.CAT.Hyd. 
One copy tpate. 

t 	
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TYPED BY 5 	COARED BY 

CHECKEL1') APPROVED BY 	

H 
IN THE CENTRAL ADMINISTRATIVE TRIBUNAL 

HYDERABAD BENCH AT HYDERABAD. 

THE HON'BLE MI.JUSTçLE V.NEELADRI RAO 
yICE CHAIRMAN 

eND 

THE HON'BLE MR.R.BALASUBRAMANIAN ; 
ME111BER(Afl'4N) 7 

AND 

THE HON'BLE MR.T.CHAIJDRASEEJjAR 
REDT 	IE(JUDL,) 

flkTED; 	-3 -1993 

ORDER/JtMJT 

R.P./ C.P/M,A,.No. 

in 

O.A.No. 	c1  
- 	 TA•No. 	 (W.p.No 	) 

Admitted and interim directioths 
4 

issued . 

Al1oed. 

Disp,Lsed of with directions 

Disn4issed as wjth&awn. 

Dismissed 

Diissed for default. 

order eWRe jected. 

No order as Co costs. 
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